
37 Written Answers AGRAHAYNA 11, 1905 (SAKA) Written Answers 38 

Singapore 

Thailand 
Iran 
China 

Bangladesh 
Burma 
Sri Lanka 
Nepal 

2 

3SS 

29 
173 

2 
5 
2.6 
2 

Newsitem CaptioDed • 'Raids Reveal 1-T 
NeIUJ with Traders" 

-153. SHRI R.P. DAS : Will the Minister 
oC.-PINANCE be pleased to state : 

(a) whether the attention of Government 
has been drawn to a newsitem regarding 
close link between a number of senior 
officels and trading concerns engaged in 
blackmarketing and smuggling operations as 
appeared in the Free Press Journal of 25 
October, 1983 ; 

(b) if so, tbe facts about nexus unearthed 
by Income-tax authorities and action initiated 
by Government, if any ; and 

(c) if no action taken, the detailed 
reasons therefor? 

THE MINISTER OF S T ATB IN THE 
'MINISTRY OF FINANCE (SHRI PAT .. 
TABHI RAMA RAO): (a) and (b) The 
Government is aware of news-item captioned 
"Raids RevealI.T. Nexus with Traders" in 
Free Press Journal, Bombay of 25th October, 
1983. The preliminary scrutiny of the seized 
documents has so far not established any 
prima-facie case of nexus bet ween the officials 
and tradini concerns searched and it would 
be premature to conclu de anything Unless the 
inveatiaations are completed. 

3 

Official Chinese Defence axpenditure 
figure (released in 1981 for the first 
time) of 11.87 on dollars was 20.7 
per cent of planned Government expen .. 
diture. For 1982, the figure of 17.870 
Yuan (1S.72 per cent of Government 
expenditure) was reported These 
figures are not comparable to Western 
Defence Estimates since the official 
Chinese budget figure excludes a 
number of items normally included 
in the Defence Budget in Western 
countries. 

( c) Does not arise. 

PalsiDg of Excise DutJ ReHef to €ousUlDer. 
*154. SHRI R. PRABHU: Will the 

Minister of FINANCE be pleased to state: 
(a) whether Government have ensured 

that the excise duty relief announced recently 
have been passed on to the consumers of 
those items; 

(b) the articles for which duty relief has 
not been passed on to the consumer; and 

(c) steps Government propose to take so 
that this duty relief are passed on to the 
consumer by the industry and trade? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FJNANCE (SHRI PAT .. 
TABHI RAMA RAO): (a) The Government 
have taken steps to ensure that excise duty 
relief, as announced from the lst October. 
1983 in respect of buses and trucks (com-
mercial vehicles), bus-truck tyres. refri-
gerators, electric batteries, etc., is passed on 
to tbe consumers of these items. FoUowing 
the discussions which the concerned 1ldmil-
tralive ministry had with the manufacturers 
of these items, the latter have · agreed to pass 
on the excise duty relief to the consumers. 
The reports received so far also indicate that 
the prices of these items have. by and 1arse, 
been reduced, 
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(b) and (c) Do not arise. 
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Handing over tbe Management of Swadesbi 
Group of Cotton Mills to its Owners 

*156. SHRI K. MALLANNA : 
SHRI DIGAMBER SINGH: 

Will the Minister of COMMERCE be 
pleased to state: 

(a) wh lher it is a fact that some cotton 
mills belonging to Swadeshi Group manage-
ment of which was taken by Central Govern-
ment some years ago, arc likely to be given 
back to the Swadeshi Cotton Mills Company 
~imited; and 

(b) if so, the details thereof alonswith 
their performance as well as terms, if any. in 
this r ard 7 

THE DEPUTY MINISTER IN THB 
MINISTRY OF COMMERCE (SHRI P.A. 
SANGMA». (a) No Sir, Government have 
not so far taken any decision to return the 
six cotton mills beloDaing to Swadeshi Cotton 
Mills Company Limited, which were taken 
Over under Industries (Development & 
Regulation Act) 1951 in April, 1978. 

(b) Does nOl arise. 

Recovery of Dues from Client 
by Nationalised Banks 

-157. PROF. RUPCHAND PAL: Will 
the Mini~ter of INAN be pleased to 
state: 

(a) how i it that th rural money lenders 
never fail to recover their dues from their 
clients whereas the nationalised banks are 
unable to recover their due from the 
clients; 

(b) whether there is something wrong in 
the procedures of the working of the 
nationalised banks; 

(c) if 50, whether Government intend to 
review the working of nationalised banks; 
and 

(d) if so, ' by what time and details 
thereof 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FJ~ANCE (SHRI PAT-
TADHI RAMA RAO): (a) No information 
is available with regard to r covery of dues 
by rural moneylenders from their clients. 
However, the recovery position of nationa-
lised banks in respt:ct of direct agricultural 
advances was around 53% of demand in June 
1981. 

(b) The procedures adopted by nationa-
lised banks for recovery of dues arc not 
faulty. 

(c) and (d) There is continuous review 
of the working of nationalised banks by J 
RBI and Government. 

Free Trade Zone at Paradip Port 

*158 SHRI BRAJAMOHAN MOHANTY: 
WiU the Minister of COMMBRCE be 
pleased to state whether Government are 
considering any propo al for decl~ 
Paradip Port as Free Trade Zone '1 "'-




